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ASHIANA HOUSING LIMITED
CIN: LT W B 1985 FLCI40864
Regd, Office: 11G, Everast
55, Chowringhies Road, Kalkals -70 071
Head Office: Unit Mo, 485, 3rd Floor,
Plal Mo, D-2, Sakel Dislnct Carler,
Saket, Mew Delhi-190 017
Phone: [11- 42654285, Fax: 011-4285 4200
Email: investomelations@ashianahausing com
wabsita: www.ashanahousing.com

NOTICE

This is to inform that next meeting of the
Board of Directors of the Company will
be held on Friday, 12th February 2021
at 10,30 A M, through Video Conferencs/
Oither Audio Visual Means to consider
and approve un-audited guarterly
financial results of the Company for the
Quarter ended on 3131 December, 2020,
apart from transacting atfer routine Rems,
The adminisiration of the said meeting
through Video Conference shall be
conducted from the Head Office of the
Company at Unit Mo, 4 & 5, 3rd Floor,
Saket District Conter, Sakel, Meaw Dadhi
- 110 017,
By Order of the Board
Ashiana Housing Lid.
Sdf- Nitin Sharma
Place: Mew Dedhi (Enmpﬁnl’. SEEI'E"IE."!.I:I
Chabe; 2702021 ACS 2119

@ HARRISONS MALAYALAM LIMITED

Fegd, Office: 241624, Braiow Road,
I'l‘i i

Nihfe I
b 1]

FINKURVE FINANCIAL

SERVICES LIMITED

CIM: LESSS0MH1984PLCI3 2403
Reqgd. Office: 39 Floor, Bullion House,
M E Tambakatta Larne, Zavar Bazar,
Bl — 400 006,

Tal. Mo 022-51420022;

Ermail ia: fimkurvefinancial @ gmallcom;
Wishsite: W BN, com

NOTICE

Pursuant to Regulation 29{1) {a)
of the SEBI Listing Obligations
and Disclosures Requiraments
(LODR) Regulation, 2015 Notice
i= hereby given that the meeting
of the Board of Directors of the
Company will be held on
Saturday, 13" February, 2021 inter
alia, to consider and approve
the Un-Audiled Consolidated
and Standalone Financial results
of the Company for the quarter
and ning months ended on 31
Decembear, 2020.

The above intimation is available
on Company's website at
www.arveg.com and the website
of stock exchange(s) al

V.5.T. TILLERS TRACTORS LTD.
#

R |
VAT SHAKTI

EMTERPE

CIN- L34101KA196TPLCO01706
Regd. Office: Plot No. 1,
Dyavasandra Industrial Layout
Whitefield Foad, Mahadevapura Post,
Bangalore-560 048, Ph: 080-67 141111
email: vsigen@vsttractors.com
wavaL vstiracions, com

NOTICE

The next Board Meeting of
the Company is scheduled
to be held on Tuesday,
9th February 2021 to
inter-alia consider and
approve the Un-Audited
Financial Results for the
quarter and Nine months
ended December 31, 2020.

By Order of the Board,
for V5.T. TILLERS TRACTORS LIMITED

(Sd/-) wiww . bseindia.com.
CHINMAYA KHATUA For Finkurve Financial
Place - Bangalore Company Secretary Services Limited

Dated : 28-01-2021

Note: The said notice may be acrassad
on Company website at
httpalhwnww, vattractors.comiannouncements
and stock exchanges websies at
www.nseindia.com and www_bseindia_com.

Sd/-
Sunny Parekh
Company Secretary &
Compliance Officer
Place: Mumbai
Date: 28™ January, 2021

‘/ Weizmann
4 Limited
CIN : LE5990MH1085PLED3B 164
Regd. Ofiea - 214, Empire House, Or. 0. M. Road,
Enl. A& B Nirgak Marg. Forl, Mumba - 400 001
Websie: wers weizmanm.cosn,

Email: conlaciiwe@mas con
Tel. Mos : ZX071 501 | Glines) Fax Mo.: Z2071 514

MOTICE

MOTICE 5 hereby givan thal pursuand 1o
Haguiation 29 read with Ragutation 41 o
SEBI (Listing Obligations and Dischosurna
Requiremenis) Regudations, 2095 (Listing
Regulztions] that pursuant 1o Regulation 33
o Listing Regulafians, a mesaling & 1hs
Board of Directors of the Company ks
scheduled to be held on Friday, 127 February,
2021, inker ala, 1o considear, approve and
fake an record Un-audited Financial Results
standalone and Consolidated) of the
Company for the guarter and nine months

ended 31* Dacamber, 2020
The imforrmation contained inthis Rolice is
also avalable onthe websits of the Comgpany
e www weizmann.oo.in and also on the
wabsie of the Stock Exchanges, whars
shares of the Company are llsted la.
wnd bsalndia comand wenw neeindia.com.
By order of the Board of Directors
For WEIZMANHN LINITED
8d/-
Plage: Mumbai Ami Purohit
Date: 28.01.2021 CGompany Secrefary

Athvelly Village, Medchal, Ranga Red&y Dist.,

M/s. BS Limited (In Liquidation) In CP (I1B) No. 278/7/HDB/2018,
Hon'ble NCLT, Hyderabad - E-Auction Sale Notice

givento the public in general under pursuance of Regulations

Notice IS hereby

& 33 read
with Regulation 12(3) of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016 for the sale of Land Extent Acres 2.39 Guntas in Survey}
Numbers 119, 120, 121 & 122 at Athvelly Village, Medchal, Ranga Reddy Dist. through E-
auction. Following are the details:

Date and Time of E-Auction:15"February, 2021, between 02:00 PM to 04:00 PM

Last date for submission of Bid and Earnest Money Deposit:10"February, 2021

Details of Asset : Land extent Acres 2.39 Guntas in Survey Numbers 119, 120,
121 & 122 at Athvelly Village, Medchal, Ranga Reddy District

Reserve Price in Rs.9,00,50,000/-

Earnest Money Deposit in Rs.90,00,000/-

Note: Detailed terms and conditions of the e-auction process are set out in the Process
Memorandum and the same can be obtained by the interested bidders by sending an emai
requestat liquidatorbsl@gmail.com

van L lmlted
w Delhi

Bharat Rasay

Regd, Office: 1501, Vikrem Tower

Email: nvaslars bk

NOTICE is hareby qwwen, pursuant to Hugulallun 29 read with H-&:gulal on 47 of tha
Secunfas and Exchange Board of India {Listing Obligations and Disclosura
Reguirements] Regulations, 2015 [Listing Regulations), that a meeting of the Board of
Oirectors of the Company is schaduled to be held on Wednesday, Fehrugry 10, 2021,
inter-alia, o consider and spprove the standalone & consoligated unaudited financial
results of the Company for the quarter and nine months ended December 31, 2020

The zaid Molice may be acceszed on the Company's weabsite at
hitpe it Bharatgroup.coin and may alse be actessad on fhe Listed Stock zxchanga
website af hitp:/'www nseindia. com

Furiher, the Tragng Window of the Company shall remain closad from Jenuary 28, 2021

fo Fabruary 12, 2001 (both days inclugive) for the specified persoas in berms of Code of

Condusct of the Comgany to regulate, menidor and raparl af trading in Company's sacurilies
by inzidars framad under the SEBI {Prohibibon of Insidar Trading) Regulations, 2015

For BHARAT RASAYAN LIMITED

Sdl-

(MIKITA CHADHA}

aratgraup.c

Hew Delhi

January 28, 2021 Company Secretary

WELSPUN CORP

XTRA ° I\ VIEN ° INALID

WELSPUN CORP LIMITED

CIN : L27100GJ1995PLC025609
Regd. Office: Welspun City, Village Versamedi, Taluka Anjar, Dist. Kutch, Gujarat, Pincode-370110.
Tel No.: 2836-662222, Fax : 02836-279060, email - Companysecretary_wcl@welspun.com, Website: www.welspuncorp.com
Corp. Office: Welspun House, Kamala Mills Compound, Senapati Bapat Marg, Lower Parel, Mumbai, Pincode -400013.
Tel No.: 022-2490 8000, Fax: 022-2490 8020

YNISO Vi » NEAN \ » |

FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2020

Rupees In lakhs

Quarter ended Nine Moths Ended | Year endec
Sr. 3T Dec, 30 Sept, 31 Dec, 31 Dec, 31 Dec, 31T March,
No. PARTICULARS 2020 2020 2019 2020 2019 2020
(Unaudited)| (Unaudited) (Unaudited)| (Unaudited) (Unaudited)| (Audited)
1 T Total Tncome 1,45,942 1,22,701 2,90,671 476,523 7,29,739] 10,07,265
2 | Net Profit for the period before tax from continuing operations 26,825 22,017 33,359 62,651 79,164 1,10,457
3 | Net Profit for the period after tax from continuing operations 20,208 15,680 23,790 41,873 54 288 69,212
4 | Net Profit/ (loss) for the period after tax from
discontinued operations 400 (297) (1,069) (490) (3,596) (3,806)
5 | Net Profit for the period after Tax
(including non-controlling interests) 20,608 15,383 22,721 41,383 50,692 65,406
6 | Total Comprehensive Income for the period
(including non-controlling interest) 19,468 13,079 23,008 38,439 53,076 76,363
7 | Paid up equity share capital (Face value of Rs. 5/- each) 13,044 13,044 13,043 13,044 13,043 13,044
8 | Earnings per share (of Rs. 5/- each)
(not annualised in quarters)
(a) Basic (In Rs.)- continuing operations 7.48 5.83 8.98 15.53 20.44 25.56
(b) Diluted (In Rs.)- continuing operations 7.46 5.82 8.96 15.49 20.40 25.50
(c)Basic (In Rs.)- discontinued operations 0.15 (0.11) (0.41) (0.19) (1.38) (1.44)
(d) Diluted (In Rs.)- discontinued operations 0.15 (0.11) (0.41) (0.19) (1.38) (1.44)
(e) Basic (In Rs.) - continuing and discontinued operations 7.63 5.72 8.57 15.34 19.06 2412
(f) Diluted (In Rs.)- continuing and discontinued operations 7.61 5.71 8.55 15.30 19.02 24.06
Notes:

2 Additional Information on standalone financial results is as follow:

1 The above is an extract of detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation of 33 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations 2015. The full format of the Quarterly Financial Results are available on the Stock
Exchange websites www.nseindia.com and www.bseindia.com and also on company's website www.welspuncorp.com.

(Rupees in lakhs)

Place: Mumbai
Date: January 28, 2021

Quarter ended Nine Moths Ended Year endeo

Sr. 31 Dec, 30 Sept, 31 Dec, 31 Dec, 31 Dec, 31 March,
No. PARTICULARS 2020 2020 2019 2020 2019 2020

(Unaudited)| (Unaudited), (Unaudited)| (Unaudited) (Unaudited) (Audited)

a | Total Income 1,537,531 1,112,475 1,417,205 4,106,635 3,117,463 4,095,923

b | Net Profit for the period before tax from continuing operations 20,065 20,872 13,050 1,10,072 32,978 45,214

¢ | Net Profit for the period after tax from continuing operations 13,612 13,808 7,965 83,324 25,031 30,620

d | Net Profit/ (loss) for the period after tax from

discontinued operations 400 (297) (1,069) (490) (3,596) (3,806)

e | Net Profit for the period after Tax 14,012 13,511 6,896 82,834 21,435 26,814

f | Total Comprehensive Income for the period 14,073 13,877 6,347 83,553 20,237 24,966

For and On Behalf of the Board of Directors of Welspun Corp Limited

Sd/-

Vipul Mathur

Managing Director and Chief Executive Officer
DIN - 07990476

Advertisement under Regulation 18{12) in terms of Securities and Exchange Board of India
{Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as amended

HI-KLASS TRADING AND INVESTMENT LIMITED

Registered Office : Office No. 15, 2nd Floor, Plot Mo
Hutatr ort, Mumbai -
Tel: 91+ 22 22874084 | 22874085 | Email: in

11, Maharas

‘ehman Building,
shira, India.
s.co.in; Website: www hiklass.co.in

Veer Nanman Road,

Corporate Identification Number : L31900MH1992PLCO

This Paost Offer Adverlisernent ("Post Offer Advertisement”) is being issued by Saffron Capital Advisors Prvale Limited
["Manager to the Offer”), on behalf of Me. Sanjay Kumar Jain ("Acquirer 1") and Mres. Suman Jain ("Acquirer 27), collectivaly,
["Acquirers™), in connection with the offar made by the Acguirers, i compliance with Regulation 18{12) of the Securities and
ibstantial Acquisition of Shares and Takeovers) Regulationg, 2011 ("SEBI Regulations™). This

Exchange Board of India {Su

Post Offer Advertisement is to be read in continuation of and in conjunchion with: (2) the Public Announcement dated Oclober
03, 2019 ("PA"); (b) the Detailed Public Statarment publshed on October 11, 2019 in Financial Express (English Nabional Dady),
Jansalta [Hindi Mational Dady) and Murnbai Lakshadween (Marathi Daily) ("DPS") (c) the Latter of Offer dated Decamber 18,
2020 {"LOF"); and {d} Cormigendum to DPS was published on December 25, 2020 ("Corrigendum™) in the same newspapers

in which the DPS waspublished
1. Name of the Target Company
£. Name of the Acquirers
. Mame of the Manager to the Cifer
. Name of the Regisirar to the Offer
. Differ Details:
a. Date of Opening of the Cffer
b. Date of Closure of the Offer
. Date of Payment of Consideration
. Detailz of Acquisition

;. Hi-Klass Trading and Investment Limited

;. Mr. Sanjay Kumar Jain and Mrs. Suman Jain
; 2afiron Capifal Advisors Private Liméed

. Pursa Sharegisiry (India) Private Limited

: December 30, 2020
v January 12, 2024
 January 27, 2021

&l Na.| Particulars

| Proposed in the Offer Document

Actuals

Rs. 1? .E-Cl- pnrshar&
Er‘s? 612

: 1.1 | Offer F'nr:e

Tk .ﬁ.-;gr“gatr: nurnl:ler of si"-prns tenderad

Re. 1T EE’ per shara
1 rnﬁ

1.3 | Aggregate number of shares accepled B 07612

1,000

74 |Size of the Offer (Mumber of shares

irnult||;-li|-','|"i by offer price per share) R 1 A ibo st

17,800

i Shareholding of the Acguirers before

| Agreements/Public Announcement along
{ with their mmediate relatives

I-!*-Jn & %o)"

1,635,000
5.31%

1,65,000
5.31%

| Shares proposed o be acquired by way
mf Agreement ("SPAShares™)

| & Number

l-::- % of Fullty Diluted Equity Share Capital

8,17 500
26.32%

8,17.500
26.32%

{Ef'ares Acouired by way of Open Offar
i o Number
{ o % of Fully Dilvled Equity Share Eapi‘.al

8,07 612
26.00%

1,000
(.03%

! ahares acquired after Detailed Pu
| Statement

! o Mumber of shares acquired

| o Price of the shares aoguired

0 % of tie shares acquired

Ml
il
Bl

il
il
il

| Post offer shareholding of Acquirers along
| with their mmediate relatives”

| o Number

!-::- % of Fullty Diluted Equity Share Capital

17.90,112
97.63%

9,83.500
31.66%

Pre & Post offer shareholding of the Public
'c:- Mumber
. o a ':If Fu iy DI|U‘EI2| Eqmlj.- E-hare Eﬂpl El

mmnﬂlarn redaiives of the Acquurers fodd 35, 000 eqlmrj-f sra-.fes :n' fhe IEJyEr Iiru:urrﬂany

Pre: 2124, 700; 65,3
Post: 13,16,088; 42.37%

& The Acquirers accepls full responsibisty for the infarmation contained in this Post Offer Advertizerment and also for the

abligations under SEBI (Substantal Acquisition of Shares and Takeovers), 2011

8, A copy of this Post Offer Advertisement will be available on the websites of SEBI, BSE Limitad and the registered office of

the: Targat Company.

Pre: 21,23.700: 68.37%
Past 2922 T00: GE.34%,

All undefined capitahized terms used hearein shall have the same meaning as ascrbed to such tarms in the Letter of affer.

Issued by the Manager fo the Offer on behalf of the Acquirers

" E o w R AEOTSN (eRs

SAFFRON CAPITAL ADVISORS PRIVATE LIMITED

Comporate Idemifeation MNumber @ UET120MH200TPTCI667 11

G605, Sixth Floor, Cenire Point, J.B. Magar, Andheri (East), Mumbai - 200 053, India
Tel, No.; +91 22 4082 0914/915, Fax Mo.: +91 22 4082 0999

Email id: openoffers@saffronadvisor.com, Website: wew saffronadvisor.com
Investor grievance : investorgrievanceisaffronadvisor.com

SEBI Registration Number @ INM 000011211

Validity of Registration : PFermanent

Contact Person : Amit Wagle | Gaurav Khandebwal

ACQUIRER 1

24, Justice Dwarka Math Fosd, L R Sarani,
Kolkata -FO0020, West Bengal, India
Sdi-

ACQUIRER 2

ZN&, Justice Dwarka Math Foad, L B Sarani,
Kolkats -TO0020, West Bengal, India

s

Place : Kolkata
Uate - ; January 28, 2021

Y A.K.CAPITAL SERVICES LIMITED

BUILDING BONDS

Reglstered {:Ih‘n:e %l‘-?ﬂ 3rd Floar, Fr-P-F Press H-::- 156, Free Press Jnumal r-.-1a=.|rq 21"—1 Mariman I-'*mn ?'..'Iumhqu 400021,

EXTRACT OF UNAUDITED STANDALONE AND CONSOLIDATED RESULTS FOR THE QUARTER AND NINE MONMTHS ENDED DECEMBER 31, 2020

¥ I Lakhs mncept per share data)

Date: Jamsary 28, A1
Flacs; Mumbai

Mobe: The above s an extract of e detailed format of Quarter and Mine manths ended Decamber 31, 2020 Financial Fesulls filed with the Stock Exchanges under Regutation 33 of the SEBI (Listag Obligations and Dsclosure Requirements) Fegulations,
2015 The fullformat of the Quarter and Mine montha endad December 31, 2020 Financial Results ana svallabia on the Bombay Stock Exchange webalte st wiew baeindia.com and on thawabsite of the company &t s, akgroup.co.n

Far 8. K. Capital Services Limited

Sdi-

A, K, Mittal
Managing Diracior
DIN;O0E9E3TT

A WINKNI

lr.ul J 1
& HOILO e
HAoTE

v, y= r
'
-

m_uﬂ vli: () (; Iv"(t"\

SHRIRAM _ '

| Teanapart Fnanca Campsny Limiced
NG RELATIOMNSHIF

H"u.

\1. v'e, " g ‘:I AU

N

F OV dc H"I.Iw :

-()"\“(‘_&E(dg- AU NI aVIEe

BOHE Rl UL

0 neio resComsrgrttiotesaEHet

2006 l[:;E‘I: Z ﬂ
2 210 R GURY S 2D
|Ai

e SaefEoeatdaetaodrayiny (0 TFaat)

e

E-Auction
Sale of Assets under Insolvency and Bankruptcy Code, 2016

5r. Mo Particulars Standalone Standalons Standalons Consolidated Nine | Consobdsted -
uarter anded Mine Months ended | Year anded SOOI IR LA ) Months ended Year andad A y p T
ai.42-2000] 20-09-2020 [ 3942-2019] 39122020 3142-2019 | 31032000 | 39-12-2020 | 30002020 [ 39-42-2018 [31-42-2020 [21-03.2000 [31.03-2020 1
Uinaudited | Unaudited | Unawdibod | Unaudited | Unaudited | Audited | Unawdited | Unaudited | Unaudited | Unaudited | Unaudited | Audited 1 I
1 Tolal Incorme from aperations (nal) jeerral  veazar]| veeveR]  saasad] asenrval eagasal ssanse] esaagr] smizod | 2e0anrr | 23ainas | o3 2ie2e
2 Bel Profil { [Leas) far the peried (belore ax, Excepbanal andlor Extracrdinary ilems) LA B BE1.7T 649,35 2,530 45 1,921 85 2.3 a2 3,984 07 225892 2411 .87 8. 11357 5,000 45 G514
3 Med Profil { [Less) for the perod balore bax (aRar Excoptional andlor Extracrsnary llems) A% B51.77 gagas]| 2E2pas]l 1smes] 222022] aoednr] 22asga| zanvier| sq1asr]| eoonas | as14m by . o
4 Mo Profil { [Less) for the period after tax {afier Exceplional and'or Exiraordinany ibems) 168 RS 2747 534 &5 1,808 05 1,621,597 106715 9,181 .81 1,835.56 1,788 28 £ 165,48 4. 72042 5147 84 h’
; Tota! Comprehenstve Icome far the panad [Comprsing Prodailoss) for the pedod i i i ; " ; e ¥ T " e
5 {iafid- R i Oivie Cinb e alvanabis (Rcanmie (e i) resss|  e3333|  saszo| 1etoed4| 1s2837| 1ese3s| 3ie0e2| 163088| 479000| 647635| 472348| 511960 W‘
B Equity Share Capital ER000 EA0.00 BE0.00 B&0.00 0,00 £50.00 BB, 00 850.00 B&0.00 60,00 B 00 G600
¥ Resarves {sxclidng Reavaluation Resarve 35 shown in the Balancs Shieat of pravicas year) 90 DAL AE B0 &0E 52
Earnings Par Share (befors aatraordinary ilems] (of T 100 gach) E.ALE NOTICE UNDER IBC, 2016
8 Basic {in T} {nat annualisad) 11.60 6,50 .10 28 .86 24 57 2820 ATE2 2457 26 85 o2 2 70.92 77.28 Goel AgrlErE'En Fields Private Limited '{In lquIdatlﬂn}
Dilutad fin £.) (not anrualised) 11.60 £.50 8.10 26 86 24.57 2828 47.52 24.57 26.86 B2.52 70.92 77.28 Liquidator: Mr. Amresh Shukla
Earnings Per Shara (afar exiracr@Enary ibams| ol £1070- each) Rﬂg|s‘lﬂfﬂd Office: Khazara Mo, 31 Kizsls ".l'HlEQE. |tar5il
g Basic {in ¥} {rot annualised) 11.60 B.50 810 26 86 24.57 2620 a7 52 24.57 2685 52,62 70,92 77.28 | Distt. Hoshangabad-461111, Madhya Pradesh, INDIA
Dilutad fin T) (f1ed annualised) 1160 850 510 28 85 24.57 2820 A7.52 24.57 26 85 5262 70.92 77.23 | Email : cirp.goetagrigreenfields@gmail.com | Ph :+91 9425007441 (Mr. Amresh Shukla)

Date and Time of E-Auction: 13th February, 2021 at 03.00 PM to 05.00 PM
(With unlimited extension of 5 minutes each)

COMPANY AS A WHOLE & IN A SLUMP SALE

Sale of Assets and Properties owned by Goel Agrigreen Fields Private Limited
{in Liquidation) farming part of Liquidation Estate formed by the Liquidator, appointed by
the Hon'ble Mational Company Law Tribunal, Indore Bench at Ahmedabad vide order
dated 18th Augusl 2020. The sale will be done by the undersigned through the e-auction

patform hitps:incltauction.auctiontiger.net
ASSETS

BLOCK

Land

Forest Depo, NH 62 ( Total Area 77.92 Acres)

Freehold Land at Village- Kesla, Teh- ftarsi, Dist:

Hoshangabad, Near [aku

A

Factory Building

Under Construction Faclory Busding al Village - Kesla, Near Taku Forest
Fepo, NH 63, Teh- ltarsi, Distt: Hoshangabad, Madhya Pradesh-461111

Plant and Machinery

Workshop

Listt: Hoshangabad, Madhya Pradesh-461111

Plant & Machinery at Village- Kesla, Near Taku Forest Fepo, NH B9,
Teh- ltarsi, Distt: Hoshangabad, Madhya Pradesh-461111

Workshop at Village - Kesla, Near Taku Forest Fepo, NH 63, Teh- Itarsi,

Mode of Sale In a Slump Sale

Reserve Price {In Rs.)
EMD Amount (In Rs.)

20,910,073/
2,07,91,007/-

Incremental Value (In Rs.) | 1000000

Terms and Condition of the E-auction are as under

1. E-Auction will be conducted on *AS 1S WHERE 15",

“AS IS WHAT 15",

‘WHATEVER

THERE 13" and "MON RECOURSE BASIS® through approved service provider MIS
E-Procurement Technologies Limited (Auction Tiger)
Z. The mending bioders, prior to submithing their bid, should make thesr independent

inguiries and inspect the assets at their own expenses and satisf,

¥ themselves.

3. The Complete E-Auction process document containing details of the Assets, anline
e-auction Bid Form, Declaration & Undertaking Form, General Terms and Conditions
of onling auchon sale are avalable on wabsite hitps:ncitasction auctiontiger.net,

For E-Auction details, contact Mr.

Pravesn

Kumar Thevar at 97227

TaB2E,

praveen thevan@aucliontiner nelisupportiavuctiontiger.nel. Or Liguidator. Interested
bidders are requested tovisd the abovementionad websites and submit a bid,

Amrash

Sdi-
Shukla

Liguidator of Goel Agrigreen Fields Private Limited {in Liquidation)
IBEI Reg. No. IBEITPA-O01AP-PO0120/201 7180110255
Address: F-05, Jaideep Complex, 112, Zone-ll, M.P. Nagar, BHO®AL - 462011

Date; 29.01.2021
Place: Bhopal

Kolkata

Email: cirp.goelagrigreenfieldz@amail. com |
Contact No.: +31 9425007441 (Mr. Amrash Shukls)
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